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(b) what happened to the representation and 
recommendations in this regard; and 

(c) if any action is taken by when the 
remaining applicants will get their pensions ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P. 
M. SAYEED); (a) to (c) All applications for 
grant of freedom fighters' pension received 
from persons in Tamil Nadu upto 31st July 
1993 have been considered at least once and 
freedom fighters' pension has been granted to 
4055 persons (excluding -Ex-INA cases). 
Representations or review petitions against 
rejections are decided on merits and this is a 
continuous process. 

 

Freedom Fighters of Goa, Daman and 

Diu 

3997.   SHRI SOM PAL: 
SHRI      BRAHMADEO     ANAND 
PASWAN: 
DR. BAPU KALDATE: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government's attention has 
been drawn to an article captioned 'Govern-
ment ignores Daman freedom fighters a 
woeful tale unfolded' published in the 
Independent News Magazine of December 
16—31, 1991; 

(b) if so, what is the reaction of Govern-
ment thereto? 

(c) what is being done to give pension to 
the freedom fighters of Goa, Daman and Diu; 
and 

(d) if not, what are the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P. 
M SAYEED); (a) and (b) The Government 
would obtain a copy of the article captioned 
'Government ignores Daman freedom fighters 
a woeful tale unfolded' published in the 
Independent News Magazine of Decemoer 
16—31, 1991 and consider the same. 

(c) and (d) Claims of freedom fighters from 
Goa, Daman and Diu are already being con-
sidered for grant of freedom fighters' pension 
on their fulfilling the eligibility criteria pres-
cribed underthe Swatantrata Sainik Samman 
Pension Scheme, 1980. 

 

 


